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NOTIFICATION

New Delhi, the 12th June, 2026

[®1. 5. GJ/P/V/13/2019/3D1]

ag FHE™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

S.0. 3117(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport

and Highways, 5242(E) Dated:17/11/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for construction of Toll Plaza Maintenance, management and operation of NH351 in
the stretch of land from Km. 154 to Km. 180.1 (MAHUVA - SAVARKUNDALA - AMRELI - BAGASARA -

VADIYA - JETPUR) in the district of RAJKOT in the state of GUJARAT

And whereas the substance of the said notification has been published in “The Indian Express” dated

27/11/2025 , “Divya Bhaskar” dated 27/11/2025 ; under sub-section (3) of section 3A of the said Act;
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And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH351 in the stretch of land
from Km. 154 to Km. 180.1(MAHUVA - SAVARKUNDALA - AMRELI - BAGASARA - VADIYA - JETPUR) in
the district of RAJKOT in the state of GUJARAT

State: GUJARAT ||District: RAJKOT |
SI. No. Survey/Plot Type of Land Nature of Area Name of Land
Number Land (in Hectares)|| Owner/Interested Person
Lt | 2 L3 L 4 | 5 | 6 |

|Taluk: Jetpur |
|Village: Pithadiya |

1 145 /1 Min Private Agriculture 0.865(|SANJAYBHAI
VALLABHBHAI
DOBARIYA
145/1 PAIKI 4

2 145 /1 Min Private Agriculture 0.1864||[AMULBHAI BABUBHAI
PADARIYA,
NILESHBHAI
BABUBHAI PADARIYA
145/1 PAIKI 5/ PAIKI 1/
PAIKI 1

3 146 /1 Min Private Agriculture 0.2878||SHREEMAN
NATVARLAAL
KHIMAJIBHAI KOLI
146/1 PAIKI 4

4 146 /1 Min Private Agriculture 0.4854||BABUBHAI KANJIBHAI
BHADANI,
CHHAGANBHAI
KANJIBHAI BHADANI,
RASHIKBHAI
KANJIBHAI BHADANI
146/1 PAIKI 6

5 146 / 1 Min Private Agriculture 1.0573||SHREEMAN
VELAJIBHAI TIDABHAI
KOLI

146/1 PAIKI 5

6 147 Min Private Agriculture 0.1042|[RANIBEN
KARAMASHIBHAI
BHALALA, RAMUBEN
KARAMASHIBHAI
BHALALA, DAYABEN
KARAMASHIBHAI
BHALALA, RAMABEN
KARAMASHIBHAI
BHALALA, MINABEN
BHIKHUBHAI
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BHALALA, NEETABEN
BHIKHUBHAI
BHALALA, VIJYABEN
MANSUKHABHAI
BHALALA,
RAJESHBHAI
MANSUKHABHAI
BHALALA,
JAYSHREEBEN
MANSUKHABHAI
BHALALA,
JAGRUTIBEN
MANSUKHABHAI
BHALALA,
JAGDISHBHAI
MANSUKHABHAI
BHALALA

147 PAIKI 1

163

Private

Agriculture

0.3682

JENTIBHAI
SHAMBHUBHAI
GONDALIYA
163

164 /1 Min

Private

Agriculture

0.1095

SHREEMAN
BHIKHABHAI
KESHAVBHAI KYADA
164/1 PAIKI 2

173

Private

Agriculture

0.2801

SHREEMAN
LAKHAMANBHAI
RAMIJIBHAI TEJANI
173

10

174 Min

Private

Agriculture

0.1652

SHREEMAN
GOBARBHAI
RAMJIBHAI
DHORAIJIYA, HEMIBEN
GOBARBHAI
DHORAIJIYA,
MANSUKHBHAI
GOBARBHAI
DHORAIJIYA,
JYOTSANABEN
GOBARBHAI
DHORAIJIYA,
MANISHABEN
GOBARBHAI
DHORAIJIYA,
NATVARBHAI
GOBARBHAI
DHORAIJIYA URFE
SHASTRI
LAXMINARAYANDASJI
SHASTRI
MADHAVDASIIL,
GIRISHBHAI
GOBARBHAI
DHORAIJIYA

174 PAIKI 2

11

175

Private

Agriculture

0.2894

VAJIBEN
SHAMBHUBHAI
BARVADIYA, DHANAK
MANJULABEN
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KHURBAANBHAI
175

12

176

Private

Agriculture

0.0759

JENTIBHAI RAVIJIBHAI
DHADUK
176

13

178 Min

Private

Agriculture

0.1235

GORDHANBHALI
LAVABHAI DAVARA
178 PAIKI 1/ PAIKI 1

14

178 Min

Private

Agriculture

0.3742

SHREEMAN
KISHORKUMAR
CHUNILAAL
GONDALIYA
178 PAIKI 3

15

178 Min

Private

Agriculture

0.3885

RAMESHBHAI
PARSOTAMBHAI
DAVARA, BHIKHUBHAI
PARSOTAMBHAI
DAVARA

178 PAIKI 2

16

178 Min

Private

Agriculture

0.146

RAMESHBHAI
PARSOTAMBHAI
DAVARA, BHIKHUBHAI
PARSOTAMBHAI
DAVARA

178 PAIKI 2

17

178 Min

Private

Agriculture

0.2837

SAVITABEN
JAGDISHBHAI
DAVARA, MITAL
JAGDISHBHAI
DAVARA, POOJABEN
JAGDISHBHAI
DAVARA, KISHAN
JAGDISHBHAI
DAVARA

178 PAIKI 1/ PAIKI 2

18

180

Private

Agriculture

0.2612

SHREEMAN VRIJLAAL
BABUBHAI
DHORAIJIYA,
SHREEMAN
CHANDULAAL
BABUBHAI
DHORAIJIYA,
RAJESHBHAI
RAGHAVBHAI
DHORAJIYA
180

Village: Derdi

19

155 /1 Min

Private

Agriculture

0.1275

SHREEMAN BABUBHAI
CHAKUBHALI
155/1 PAIKI 2

20

155/1 Min

Private

Agriculture

0.4386

SHREEMAN
BATUKBHAI
BAVABHAI
BARVADIYA
155/1 PAIKI 1

21

155 /2 Min

Private

Agriculture

0.0125

SHREEMAN
RASIKBHAI
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CHAKUBHAL
NEETABEN RASIKBHAI
GONDALIYA,
SHITALBEN
RASIKBHAI
GONDALIYA,
JYOTIBEN
ALPESHBHAI
GONDALIYA, MONALI
ALPESHBHAI
GONDALIYA

155/2

22

155 /4 Min

Private

Agriculture

0.2291

SHREEMAN
RASIKBHAI
CHAKUBHAL
NEETABEN RASIKBHAI
GONDALIYA,
SHITALBEN
RASIKBHAI
GONDALIYA,
JYOTIBEN
ALPESHBHAI
GONDALIYA, MONALI
ALPESHBHAI
GONDALIYA

155/4

23

157 /1 Min

Private

Agriculture

0.1804

SHOBHANABEN
RAMESHBHAI
GONDALIYA,
DHRUVILBHAI
RAMESHBHAI
GONDALIYA
157/1 PAIKI 1

24

158 Min

Private

Agriculture

0.0857

KISHORBHAI
GHELABHAI
GONDALIYA,
DINESHBHAI
GHELABHAI
GONDALIYA,
SONALBEN
CHANDUBHAI
GONDALIYA,
NIKUNJBHAI
CHANDUBHAI
GONDALIYA,
MITALBEN
CHANDUBHALI
GONDALIYA,
BHIKHUBHAI
JESHABHAI
GONDALIYA
158 PAIKI 3

25

158 Min

Private

Agriculture

0.1121

SHRIMAN JAGABHAI
POLABHAI
158 PAIKI 1

26

159 /2 Min

Private

Agriculture

0.356

DINESHBHAI
GHELABHAI
GONDALIYA,
KISHORBHAI
GHELABHAI
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GONDALIYA,
SONALBEN
CHANDUBHAI
GONDALIYA,
NIKUNJBHAI
CHANDUBHAI
GONDALIYA,
MITALBEN
CHANDUBHALI
GONDALIYA
159/2 PAIKI 4

27

159 /2 Min

Private

Agriculture

0.2891

DINESHBHAI
GHELABHAI
GONDALIYA,
KISHORBHAI
GHELABHAI
GONDALIYA,
SONALBEN
CHANDUBHALI
GONDALIYA,
NIKUNJBHAI
CHANDUBHALI
GONDALIYA,
MITALBEN
CHANDUBHAI
GONDALIYA
159/2 PAIKI 4

28

159 /2 Min

Private

Agriculture

0.1287

SHRIMAN VAJUBHAI
JIVRAJBHAI
GODALIYA, SHRIMAN
RAVIJIBHAI
JIVRAJBHAI
GODALIYA

159/2 PAIKI 2

29

169 Min

Private

Agriculture

0.4891

SHREEMAAN
VITHALBHAI
HARIBHAI
GONDALIYA
169 PAIKI 2

30

169 Min

Private

Agriculture

0.052

JIVBAIBEN
MANASIYABHAI
GOVALIYA, GATUBHAI
MANASIYABHAI
GOVALIYA

169 PAIKI 6 / Paiki 3

31

169 Min

Private

Agriculture

0.1485

KAMBAIBEN
LAKHUBHAI
GOVALIYA, KANUBHAI
LAKHUBHAI
GOVALIYA,
MANABHAI
LAKHUBHAI
GOVALIYA

169 Paiki 6/ Paiki 2

32

169 Min

Private

Agriculture

0.9518

MUKESHBHAI
BABUBHAI AMBALIYA,
CHETANBHAI
BABUBHAI AMBALIYA
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169 paiki 2 / Paiki 1/ Paiki
1

33

21 Min

Private

Agriculture

0.1717

DHIRAJLAL
MANIJIBHAI JAGANI
21 PAIKI 1

34

21 Min

Private

Agriculture

0.1824

DHIRAJLAL
MANIJIBHAI JAGANI
21 PAIKI 1

35

21 Min

Private

Agriculture

0.1905

JENTIBHAI DEVJIBHAI
JAGANI, NATUBHAI
DEVIJIBHAI JAGANI

21 PAIKI 6

36

21 Min

Private

Agriculture

0.177

SHREEMAAN
VASARAMBHAI
LAVABHAI JAGANI
21 Paiki 4

37

21 Min

Private

Agriculture

0.275

KANIJIBHAI LALJIBHAI
JAGANI
21 Paiki 3

38

23 /1 Min

Private

Agriculture

0.0399

CHHAGANBHAI
BACHUBHAI
GONDALIYA
23/1 PAIKI 2

39

23 /1 Min

Private

Agriculture

0.0861

JAYANTIBHAI
GORDHANBHAI
GONDALIYA

23/1 PAIKI 1/ PAIKI 2

40

23 /2 Min

Private

Agriculture

0.1585

SHREEMAN
NATHABHAI
POPATBHAI
GONDALIYA
23/2 PAIKI 2

41

23 /2 Min

Private

Agriculture

0.3299

SHREEMAN
LADHABHAI
POPATBHAI
GONDALIYA
23/2 PAIKI 1

42

24 /2 Min

Private

Agriculture

0.074

HARSUKHBHAI
AAMBABHALI
GONDALIYA
24/2/1/ PAIKI 1

43

25 /1 Min

Private

Agriculture

0.0831

SHREEMAN
GHELABHAI
LADHABHAI
25/1 PAIKI 1

44

25/1 Min

Private

Agriculture

0.1057

RATILAAL KHIMABHAI
25/1

45

25/2 Min

Private

Agriculture

0.114

KESHUBHAI
NAGJIBHAI VORA,
PRABHUDASBHAI
NAGJIBHAI VORA
25/2 PAIKI 1

46

25/2 Min

Private

Agriculture

0.1743

VIMALBHAI RATIBHAI
KORAT
25/2 PAIKI 2
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47

25/2 Min

Private

Agriculture

0.1024

KESHUBHAI
NAGJIBHAI VORA,
PRABHUDASBHAI
NAGIJIBHAI VORA
25/2 PAIKI 3

48

25/3

Private

Agriculture

0.1149

KESHUBHAI
NAGAJIBHAI VORA,
PRABHUDASBHAI
NAGAJIBHAI VORA
25/3.

49

26/1

Private

Agriculture

0.0057

BHARATBHAI
KURAJIBHAI KORAT
26/1.

50

26/2

Private

Agriculture

0.0942

ASHOKBHAI
GOVINDBHAI KORAT
26/2.

51

26/3

Private

Agriculture

0.1612

SHREEMAN
GHELABHAI
LADHABHAI
26/3.

52

27 Min

Private

Agriculture

0.2377

BHARATBHAI
SURAGBHALI RAVIRAJ
BHARATBHAI HUDAD,
KARANKUMAR
BHARATBHAI HUDAD
27 PAIKI 3

53

27 Min

Private

Agriculture

0.0338

SHREEMAN
CHHAGANBHAI
LADHABHAI

27 PAIKI 2

54

27 Min

Private

Agriculture

0.1381

PRAVINBHAI
KHODABHAI
TARAPARA,
MAHESHBHAI
KHODABHAI
TARAPARA
27 PAIKI 1

55

28 /1 Min

Private

Agriculture

0.0451

PRAVINBHAI
KHODABHAI
TARAPARA,
MAHESHBHAI
KHODABHAI
TARAPARA
28/1 PAIKI 1

56

29/1

Private

Agriculture

0.4851

SREEMAAN SAMJIBHAI
THAKARSHIBHAI
29/1.

57

29 /2 Min

Private

Agriculture

0.1132

DINESHBHAI
VALLABHBHAI
BARVALIYA,
KISHORBHAI
VALLABHBHAI
BARVALIYA
29/2 PAIKI 2

58

29 /2 Min

Private

Agriculture

0.0024

DIVALIBEN
SHAMIIBHAI
29/2 PAIKI 1
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59

34 /2 Min

Private

Agriculture

0.075

RAJESHBHAI
SAVAJIBHAI
VADALIYA
34/2 PAIKI 1

60

34 /2 Min

Private

Agriculture

0.0019

CHANDRIKABEN
KALABHAI RUPAPARA
34/2 PAIKI 2

61

35/6 Min

Private

Agriculture

0.528

POPATBHAI
SHAMBHUBHAI
35/6 PAIKI 2

62

36/1

Private

Agriculture

0.299

SHREEMAN
PARSOTAMBHAI
SAMIJIBHAI

36/1.

63

41 Min

Private

Agriculture

0.2012

SANJAYBHAI
VITHALBHAI UNDHAD
41 PAIKI 4

64

41 Min

Private

Agriculture

0.214

KESHUBHAI
RANCHHODBHAI
JOTANIYA

41 PAIKI 3

65

41 Min

Private

Agriculture

0.1103

JAYSUKHBHAI
POPATBHAI UNDHAD
41 PAIKI 5

66

41 Min

Private

Agriculture

0.1065

SHREEMAN
RAMESHBHAI
KANJIBHAI UNDHAD
41 PAIKI 1

67

41 Min

Private

Agriculture

0.0621

SHREEMAN
DINESHBHAI
KANJIBHAI UNDHAD
41 PAIKI 6

68

48 /2 Min

Private

Agriculture

0.0911

SHREEMAN JENTIBHAI
JASAMATBHAI
48/2 PAIKI 2

69

48 /2 Min

Private

Agriculture

0.2265

VASANTBEN
MAGANBHAI
48/2 PAIKI 1

70

48/3

Private

Agriculture

0.187

VITHALBHAI
HARIBHAI
GONDALIYA
48/3.

71

48 /4

Private

Agriculture

0.8501

DAMIJIBHAI
LALAJIBHAI
GONDALIYA
48/4.

72

49 /1 Min

Private

Agriculture

0.3659

KIRANBEN
PRAFULKUMAR
GONDALIYA,
HIMANIBEN
PRAFULKUMAR
GONDALIYA(MINOR)
VRUND
PRAFULKUMAR
GONDALIYA
GUARDIAN OF MINOR
KIRANBEN
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PRAFULKUMAR
GONDALIYA
49/1 PAIKI 1

73

49 /2

Private

Agriculture

0.0008

JAMANBHAI
LALAJIBHAI
GONDALIYA
49/2.

74

50/1

Private

Agriculture

0.0779

MAGANBHAI
JESABHAI
GONDALIYA,
CHANDUBHALI
JESABHAI
GONDALIYA,
VINUBHAI JESABHAI
GONDALIYA

50/1.

75

50/3 Min

Private

Agriculture

0.1614

VASANTBEN
MAGANBHAI
GONDALIYA,
VIRATBHAI
MAGANBHAI
GONDALIYA,
PAYALBEN
MAGANBHAI
GONDALIYA,
YOGESHBHAI
MAGANBHAI
50/3 PAIKI 1

76

50/3 Min

Private

Agriculture

0.2644

SAVITABEN
CHHAGANBHAI
GONDALIYA,
NEETABEN
CHHAGANBHAI
GONDALIYA,
RAJESHBHAI
CHHAGANBHAI
GONDALIYA,
RAMABEN
CHHAGANBHAI
GONDALIYA,
SHOBHANABEN
CHHAGANBHAI
GONDALIYA,
VARSHABEN
CHHAGANBHAI
GONDALIYA

50/3 PAIKI 2

Village: Champrajpur

77

57/1 Min

Private

Agriculture

0.0958

SHREEMAN
RAGHUBHALI
CHHAGANBHAI
57/1 PAIKI 4

78

57/1 Min

Private

Agriculture

0.0802

KISHORBHAI
BACHUBHAI PARMAR
57/1 PAIKI 3 / PAIKI 1

79

57/1 Min

Private

Agriculture

0.082

MANOJBHAI
BACHUBHAI PARMAR
57/1 PAIKI 3 / PAIKI 2
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80 57/1 Min

Private

Agriculture

0.09

SHAKTIBHAI
BACHUBHAI PARMAR
57/1 PAIKI 3 / PAIKI 3

81 57/1 Min

Private

Agriculture

0.0697

CHANDRESHBHAI
BACHUBHAI PARMAR
57/1 PAIKI 3 / PAIKI 4

82 57/1 Min

Private

Agriculture

0.0882

SHREEMAN BABUBHAI
BHANUBHALI
57/1 PAIKI 5

83 57/1 Min

Private

Agriculture

0.0662

SHREEMAN
LAKHAMANBHAI
BHANUBHALI,
SHREEMAN
BHARATBHAI
BHANUBHALI

57/1 PAIKI 2

84 57/1 Min

Private

Agriculture

0.2052

SHREEMAN
LAKHAMANBHAI
BHANUBHALI,
SHREEMAN
BHARATBHAI
BHANUBHALI

57/1 PAIKI 2

85 57/1 Min

Private

Agriculture

0.1939

KESHARBEN
CHHAGANBHAI
57/1 PAIKI 1

86 57/2 Min

Private

Agriculture

0.1654

KESHARBEN
CHHAGANBHAI
57/2.

Village: Bordi Samadhiyala

87 58 Min

Private

Agriculture

0.0105

SHREEMAN
KISHORBHAI
MANILAAL
CHHANTBAAR
58

88 59 Min

Private

Agriculture

0.0022

MINABEN
KISHORIMAL
BHAYANI, YASH
MADHUSUDAN
JUMANI

59 PAIKI 2

Village: Thana Galol

89 25 Min

Private

Agriculture

0.0149

BHAVESHBHAI
GOVINDBHAI
SAVALIYA

25 PAIKI 7

90 25 Min

Private

Agriculture

0.3988

SHREEMAN HIRABHAI
RATNABHAI
SAVALIYA

25 PAIKI 2

91 25 Min

Private

Agriculture

0.2071

BHAVESHBHAI
GOVINDBHAI
SAVALIYA

25 PAIKI 5

92 25 Min

Private

Agriculture

0.5567

SHREEMAN
DHIRAJLAAL
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RATNABHAI
SAVALIYA,
BHARATBHAI
DHIRAJLAAL
SAVALIYA,
MAHESHBHAI
DHIRAJLAAL
SAVALIYA

25 PAIKI 4

93

26 Min

Private

Agriculture

0.0796

JENTIBHAI DAMIJIBHAI
MATHUKIYA
26/2.

94

26 Min

Private

Agriculture

0.6097

ASHVINBHAI
GOVINDBHAI
MATHUKIYA
26/1.

95

371 Min

Private

Agriculture

0.0622

SHREEMAN
PREMAIJIBHAI
VALJIBHAI
DHORAIJIYA
371 PAIKI 1

96

372 Min

Private

Agriculture

0.0099

SHREEMAN
LAKHAMANBHAI
HARJIBHAI
BHESANIYA

372 PAIKI 2

97

377

Private

Agriculture

0.0024

POPATBHAI
BACHUBHAI UNDHAD
377

98

387 Min

Private

Agriculture

0.0279

SHREEMAN
ARJANBHAI
AMBABHAI UNDHAD
387 PAIKI 1

99

389 Min

Private

Agriculture

0.0225

HARSHAVANDANA
PRIYAVADAN KORAT
389 PAIKI 3

100

401

Private

Agriculture

0.0022

DHIRAJLAAL
POPATBHAI SATASIYA,
PRAVINBHAI
POPATBHAI SATASIYA,
ASHOKBHAI
MAGANBHAI
SATASIYA

401

101

402

Private

Agriculture

0.0023

BABUBHAI
MOHANBHAI
SATASIYA, NITINBHAI
BABUBHAI SATASIYA,
402

102

411 Min

Private

Agriculture

0.0295

VALLABHBHAI
BACHUBHAI UNDHAD
411/1 PAIKI 2

103

600 Min

Private

Agriculture

0.0173

SHREEMAN
MANSUKHBHAI
DAYABHAI UNDHAD,
RAMIIBHAI
MADHABHAI UNDHAD,
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MATHURBHAI
MADHABHAI UNDHAD,
CHHAGANBHAI
MADHABHAI UNDHAD,
LABHUBEN BABUBHAI
UNDHAD,
BHARATBHAI
BABUBHAI UNDHAD,
CHANDULAAL
BABUBHAI UNDHAD,
BHUPATBHAI
BABUBHAI UNDHAD
600/ PAIKI 2

104

601 Min

Private

Agriculture

0.0184

MUKESH BHIKHABHAI
601 PAIKI 1

Village: Charaniya

105

222 Min

Private

Agriculture

0.0011

SHREEMAN
PREMAIJIBHAI
RAVIJIBHAI SAVALIYA,
DINESHBHAI
PREMAIJIBHAI
SAVALIYA

222

106

73 /7 Min

Private

Agriculture

0.2217

PARESHBHAI
SHAMBHUBHAI
GADHIYA,
GHANSHYAMBHAI
SHAMBHUBHAI
GADHIYA

73/7 PAIKI 1

107

73 /7 Min

Private

Agriculture

0.0994

KANTABEN
HANSRAJBHAI
RAKHOLIYA,
ALPESHBHAI
HANSRAJBHAI
RAKHOLIYA,
VASANTBHAI
HANSRAJBHAI
RAKHOLIYA
73/7 PAIKI 3

108

73 /7 Min

Private

Agriculture

0.0878

NIRUBHAI LALAJIBHAI
BHIKADIYA
73/7 PAIKI 2

109

73 /9 Min

Private

Agriculture

0.2053

KISHORBHAI
VITHTHALBHAI
GADHIYA

73/9 PAIKI 1

110

73 /9 Min

Private

Agriculture

0.2094

NIRUBHAI LALAJIBHAI
BHIKADIYA
73/9 PAIKI 2

111

73 /9 Min

Private

Agriculture

0.127

KANTABEN
HANSRAJBHAI
RAKHOLIYA,
ALPESHBHAI
HANSRAJBHAI
RAKHOLIYA,
VASANTBHAI
HANSRAJBHAI
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RAKHOLIYA
73/9 PAIKI 3

112

73/4 Min

Private

Agriculture

0.0479

DINESHBHAI
KABABHAI TALAVIYA
73/4 PAIKI 3

113

73/5 Min

Private

Agriculture

0.0787

HIRABHAI RAMSIBHAI
RABARI
73/5 PAIKI 1

114

77 Min

Private

Agriculture

0.0225

DIVALIBEN JIVANBHAI
PARMAR, KALIBEN
JIVANBHAI PARMAR,
BABUBHAI JIVANBHAI
PARMAR, RAGHABHAI
JIVANBHAI PARMAR,
RAIYABHAI
JIVANBHAI PARMAR
77 PAIKI 3

115

77 Min

Private

Agriculture

0.0188

BHUPATBHAI
VALLABHBHAI
DHORAIJIYA

77 PAIKI 7

116

77 Min

Private

Agriculture

0.0964

LILABA
BHABHALUBHAI
77 PAIKI 4

Village: Jetpur

117

394

Private

Agriculture

0.1518

SHREEMAN
SHIVABHALI
BHIKHABHAI
USDADIYA, JAYABEN
SHIVABHALI
USDADIYA,
KISHORBHAI
SHIVABHAI
USDADIYA, RASILA
SHIVABHALI
USDADIYA,
SUMITABEN
SHIVABHALI
USDADIYA,
ASHOKBHAI
SHIVABHALI
USDADIYA,
HANSABEN
SHIVABHAI USDADIYA
394

118

397 Min

Private

Agriculture

0.2598

SHREEMAN
RAMESHBHAI
NANJIBHAI USDADIYA,
RUPABEN NANAJIBHAI
USDADIYA

397/ PAIKI 1

119

398

Private

Agriculture

0.2067

SAMJUBEN
BACHUBHAI
USDADIYA,
SHARDABEN
BACHUBHAI
USDADIYA,
HANSABEN
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BACHUBHALI
USDADIYA,
CHANDUBHAI
BACHUBHAI
USDADIYA,
PRAVINBHAI
BACHUBHAI
USDADIYA,
JAYSUKHBHAI
BACHUBHAI
USDADIYA,
398

120

399 Min

Private

Agriculture

0.4289

WIDOW SHARDABEN
VITHALBHAI THESIYA,
SHREEMAN
AASHISHBHAI
VITHALBHAI THESIYA,
SHITALBEN
VITHALBHAI THESIYA,
NISABEN VITHALBHAI
THESIYA

399 PAIKI 1

121

399 Min

Private

Agriculture

0.5282

SHANTABEN
JERAMBHAI THESIYA,
REKHABEN
JERAMBHAI THESIYA,
ASHOKBHAI
JERAMBHAI THESIYA,
PARESHBHALI
JERAMBHAI THESIYA,
ANJANABEN
JERAMBHAI THESIYA,
399 PAIKI 2

122

399 Min

Private

Agriculture

0.1213

SHREEMAN
JAMNADAS
SHAMBHUBHAI
THESIYA

399 PAIKI 4

123

480 Min

Private

Agriculture

0.3707

GAURIBEN
LAKHAMANBHAI
VEKARIYA,
JAYSHREEBEN
LAKHAMANBHAI
VEKARIYA,
NILESHBHAI
LAKHAMANBHAI
VEKARIYA,
RAJESHBHAI
LAKHAMANBHAI
VEKARIYA

480 PAIKI 1

124

481 /1 Min

Private

Agriculture

0.8175

PARSOTAMBHAI
BHIKHABHAI
USDADIYA, JAYABEN
PARSOTAMBHAI
USDADIYA, RITABEN
PARSOTAMBHAI
USDADIYA

481/1 PAIKI 2
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125

483 Min

Private

Agriculture

0.5116

SHREEMAN
LADHABHAI
DHARAMSHIBHAI
USDADIYA

483 PAIKI 2

126

580 Min

Private

Agriculture

0.3824

SHREEMAAN
HAMIRBHAI
MASRIBHAI
GODHANIYA, KIRAN
BHIMO KESHVALA
580 PAIKI 1

127

580 Min

Private

Agriculture

0.4235

SHANTIBEN
MASRIBHAI
GODHANIIYA
580 PAIKI 3

128

580 Min

Private

Agriculture

0.1558

SHREEMAN JALABHAI
MASRIBHAI, KISHAN
BHIMO KESHVALA
580 PAIKI 6

Total”

25.7565||

[F. No. GJ/P/V/13/2019/3D1]
SHAIKH AMINKHAN, Director
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